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Jedngsday this the :':ch day o?‘Octo_ber,1996°

CORAR ‘

e

HON'BLE MR B TICE CHETTUR SANKARAN NAIR, CHAIRRMAN -
HOR'BLE AR, R.K. AHOO0JA, ADMINISTRATIVE MEMBER

. gurjeet Singh Son ef Jaswant Singh o
a sandidate of Diesel Clearanerl

gselection, Railua Quarter
Double storeyed Block %0.330,
Qr.No. 7y shakurbasti Delhi=34, oeeo Applicant

ve, (By Advocate PH Ahlawet)

1. Union of India threugh the General fanageT,
Nor thern Rai lyay Hesdquarters, Baroda House,
New Delhi. '

2. D&;isional Rajlway Manager, Northern Railway
pfmts Offica, chelmgford Road, New Delhi.

0000 Responde ts

‘The application having been heard on 30,10.1996
the Tribunal on the same day delivered the follouings
0O RDER . ’

CHETTUR 'SANKARAN NAIR(3), CHAIRMAN

, Applicant_seeks a direction to respondenté
te engage him in skilled Category oc%, Applications

were gnvited for filling up tﬁe post/posts in questioh;'

applicant applied for the post on 10, 08.15%1. The

selection has been completed in 1993.'

2. He statas‘tﬁat he ues in the belief that
the Wrong rejectioﬁ of his candidature gopld bé |
remedied, that he uaitad_and.that in such cases

limitation should not be sounted, We @re unable

\i/ ] ' CONtdcoeo




to agrese Due‘to passage of time, third party
rights have been created and the‘Tribunal will not
be justified at this distance of t&ge &n 1nte;faring
uigh the sslectiens, that toe without the selected
gandidates being on the party arraye in thgse
éircnmstaﬂaes, Ue diam;ss the applicatiqn as

~
time barred. WNo coestse.

Dated .the 30th Detober, 1996

/MML av QV\MQH

CHETTUR SANKARAN NAIR(J)
CHA LRPAN '




